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The principal repayment of each loan Is
made in accordance with the amortisation
schedule, applicable to it. According to such
schedules, each loan is repayable over a period
of years, which vary, some of them extending
even up to 50 years, including in certain cases
grace periods ranging from 1 to 10 years. In
each year, the amount repayable in that year
according to the amortisation schedule is
repaid.

The amount of interest payable on a loan is
calculated on the basis of the outstanding
principal amount and the rate of interest
applicable to the loans, as stipulated in the
loan agreement. While the interest rate is fixed
in relation to each loan, the actual amount
necessarily depends upon the net amount
outstanding and is, therefore based on total
drawals less total repayments, during the
period to which the calculation pertains.

Thus, the amounts payable during a year
towards repayment of principal and interest on
foreign loans will vary from year to year. The
amounts paid in 1969-70 and estimated as
payable during the current year (1970-71) are
indi-. cated in the above table.
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Copies of all loan agreements entered into
by the Government of India, indicating the
period of repayments and the rate of interest
are placed in the Library of Parliament.

The funds needed by the Government
during a year for the repayment of principal
and payment of interest are provided for in the
annual budget »n terms of rupees. Where the
payments are required to be made in foreign
exchange or through export of goods the same
is found from the foreign exchange earned
through exports and through invisible
earnings like travel, transportation, inward
remittance etc.

(b) Loans received from the United States
of America are in most cases repayable in
foreign exchange. However, certain loans
earlier received from the Development Loan
Fund and similar programmes are repayable in
rupees-Amount outstanding and principal and
interest payments in rupees of these are as
below:

Outstanding debt as on 315t
March, 1970

(Rs. crores)
Debt paid Estimated debt
during 1969-70 payments druing
1970-71

Principal Interest

Principal Interest

304

Besides, under the PL-480 programme, rupee
loans are received out of the rupees paid to the
US Government for purchase of agricultural
commodities. Amounts outstanding against
these loans were Rs. 1,454 crores as on 31st
March, 1970.

The loans received from Russia are repaid
initially in Rupees into an account in India
and is converted through export of Indian
goods according to the trade and payments
agreements inforce. In the final analysis, the
payments to Russia are through the export of
Indian goods to that country.]
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INDIAN INSTITUTE OF PUBLIC
ADMINISTRATION

*746. SHRI S. KUMAR AN : SHRI
BALACHANDRA
MENON:

Will the Minister of FINANCE be pleased
to state:

(a) whether the Indian Institute of Public
Administration continues to receive financial
aid from the Ford Foundation of America
even now;

(b) if so, the amount of such aid received
by the Institute since December, 1969; and
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(c) whether a* y steps are being taken by
Government to end the dependence of the
Institute >n such American Aid ?

THE MINIS rER OF REVENUE AND
EXPENDITURE (SHRI VIDYA CHARAN
SHL KLA): (a) Yes Sir.

() Rs. 5,84/00.

(¢c) The majo. share of the Institute's
income is derived from Central Government
grants aid the Institute's own internal resourc
;s and the Ford Foundation's assistance has
been used for supplementing he Institute's
financial resourtes for :pecific projects. The
Institute is then fore, not dependant on foreign
aid for ts general activities.
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IMPORT OF PETROLEUM PRODUCTS

*747. SHRI NIRANJAN VARMA : Will
the Minister of PETROLEUM AND

CHEMICALS and MINES AND METALS
be pleased to state:

(a) what is the quantity and the value of
petro and raw kerosene oil imported from
each of the various countries durin > the year
1969-70 together with thi quantity of crude oil
imported from foreign countries during the
same perioc ; how much petrol and other oils
have been processed out of these imports ;

(b) by what teriod India will be self-
sufficient in thr , respect; and

(c) what is tie consumption in tonnes of
these oils ir the country of present
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and how much thereof is available in the
country itself ?]
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